" 379 Bills Introduced

- AGRICULTURAL WORKERS (PAY-

MENT OF PENSION, FIXATION OF

MINIMUM WAGES, COMPULSQRY

"INSURANCE AND OTHER AMENI-
TIES) BILL*

SHRI B. V. DESAI (Raichur): Sir, I
beg to move for leave to introduce a Bill
'io provide for pension provident fund,
minimum wages and other amenities for
agricultural workers.

MR. DEPUTY-SPEAKER: The ques-

tion is:

“That Jeave be granted to introduce a
Bill to provide for pension, provident
fund, minimum wages and other ameni-
ties for agricultural worken..”

The motion was adopted.

SHRT B. V. DESAI: Sir. 1 introduce
the Bill.

REPRESENTATION OF THE PEOPLE
(AMENDMENT) BILL*

(Insertion of new Section 10B etc.)

SHRI1 B. V. DESA1 (Raichur): Sir, 1
beg to move for leave to introduce a Bill
‘further to amend the Representation of
the people Act, 1951.

MR. DEPUTY-SPEAKER: The ques-
tion is:

“That leave be granted to introduce
a Bill further to amend the Representa-
tion of the People Act  1951.7

The motion was adopted.

SHRI B. V. DESAI: Sir, 1 introduce the
"Bill.

FEBRUARY 25, 1983 Practice

Devdasi and Murli 380
(Abolition) Bill

15.39 hrs.

DEVDASI AND MURLI PRACTICE
(ABOLITION) BILL-Contd.

MR. DEPUTY-SPEAKER: Further
consideration of the following motion
moved by Shrimati Usha Prakash Chou-
dhart on 5 November 1982 namely:—

“That the Bill to abolish the practice
of Devadasi and Murli in India be taken

into consideration.”

Shrimati Usha Prakash Choudhari.
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